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WRITTEN ANSWERS TO QUESTIONS 

[English] 

Settlement of Claims of Occupied 
Kashmir Refugees 

-41. SHRI JANAK RAJ GUPTA: Will 
the Minister of HOME AFI£AIRS be pleased 
to state: 

(a) whether compensation claims of a 
large number of persons migrated from 
occupied areas of Kashmir during the Indo-
Pak wars of 1947, 1965 and 1971 have not 
been settled as yet; 

(b) if so, the number of such outstand-
ing claims with the reasons therefor: and 

(c.) the steps taken or proposed to be 
taken by Union Government to have those 
claims settled without further delay? 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): (a) 
to (c). Compensation claims for properties 
from persons who migrated from Pakistan in 
1947 were entertained, examined and satis-
fied under the provisions of the Displaced 
Persons (Claims) Act, 1950 and the Dis-
placed Persons (Compensation and Reha-
bilitation) Act, 1954 and Rules framed there-
under. Migrants from the occupied areas in 
Kashmir could not be provided the benefit C?f 
these two legislations for the reason that the 
entire area comprised in the State of Jammu 
and Kashmir has eversince been consid-
ered as being an integral part of India, and 
the area undertheoccupation of Pakistan as 
being under illegal occupation. In terms of 
this policy it was decided to make ex-gratia 
payment to migrant families from Pak-occu-
pied areas of Jammu aRd Kashmir. 

Imported Equipments for Multi-Purpose 
Satellite Project 

"45. SHRI SHANKERSINH 
VAGHELA: 

SHRI L.K. AOVANI: 

Will the Ministerof COMMUNICATIONS 
be pleased to ~tate: 

(a) whether several equipments worth 
crores of rupees have been imported for the 
multi-purpose satellite project of the Depart-
ment of Telecommunications; 

(b) if so, the particulars of major equip-
ments so imported, value of each item, the 
date of import, the country from which im-
ported and the Satellite Centres for which 
imported, item-wise; 

(c) the particulars of equipments im-
ported for Satellite Centre at Ahmedabad 
and whether those equipments are in use; 
and 

(d) if certain imported equipments are 
not being used at Ahmedabad Centre, the 
reasons therefore and the action taken or 
proposed to fix responsibility in the matter? 

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION COMMU-
NICATIONS (SHRI ARIF MOHAMMAD 
KHAN): (a) Yes, Sir. 

(b) Separate statement is given below. 

(c) All the imported equipments for 
Ahmedabad Earth Station such as High 
Power Amplifier, Low Noise Amplifier and 
Microwave 'equipments are in use. 

(d) In view of the reply given to part (c) 
above, the question does not arise_ 
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